
NATIONAL COMPANY LAW TRIBUNAT
NEW DETHI BENCH

NEW DETHI

COMM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO.41(ND)12
cA.NO.

sMf. rm MALHoTM
HON',BLE MEMBER (t)

ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 12.08.2016

NAME OF THE COMPANY: M/sAdore Infrasmith M. Ltd. & Ors,

SECTION OF THE COMPANIES ACT: 3971398
s.

\

J

\\\ fK 't\$ss\\\NL \Hxkrie-

(516 r\\\
\\\o(\\\

\ \.t rr \\\LL5

\

j!1

\
\-

na/'J,* h*r, rt4_ l/^^-**K- /.t

ORDER

Ld. Counsels draw the attention of this Bench to the fact that the paid up capital

of the company is in excess of Rs.22crores. In view of the same, the matter be placed

before the Princinal Bench.

2. List the matter before the Princir:al Bench on 08.09.2016.
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